
J&K PCC
Jammu and Kashmir

Pollution Control Committee

chairmanBTjkspcb@gmait.com
membersecrelaryjkspcb@gmail.com

0191 - 2472881,2476925

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Consuttant (Judiciat),
Hon'ble Nationat Green Tribuna[, (p.B)
New Dethi.

No. JKPCC/NGr/OA 107o-2024t qbW-q$ " ot.)lr-r 1-2024.

Sub: - Report on behatf of Jammu and Kashmir Pottution Control
Committee pursuant to Hon'bte Nationat Green Tribunat, Order dated
20'08'2024 in O.A No. 1070/2024 News item titted "Plastic Pol,tution
poses threat to Kashmir's Great Lakes trek,, appearing in the Rising
Kashmir dated 09.O8.2024."

Sir,

ln comptiance to the Hon'bte National Green Tribunal. 20-08-2024 in O.A

No. 1 07012024 News item titted "Plastic Pol,tution poses threat to Kashmir,s

Great Lakes trek", the Report of J&K Pottution Controt Committee is submitted

herewith.

It is therefore, requested that the report may kindty be taken on record

and ptaced before the Hon'ble NationaI Green Tribunatfor consideration.

Yours faithfutly,

Enct: (As above) qOqr-rrL
(Ghansham Singh)JKAS
Member Secretary

JKPCC, Jammu 2 -l' tt .

Copy to the: -

Sh. G.M Kawoosa, Additionat Standing Counset, Supreme Court of lndia

/ Hon'bte NGT New Dethi, for information and necessary action. This is

in reference to Govt. of J&K Order No. 15387-JK(LD) of 2024 Dated 03-

09-2024.
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Before the Hon,ble NationaL Green Tribunat
Principal Bench, New Delhi

OriginatApptication No. 1070 ol 2024

"Ptastic Pottution poses threat to
Kashmir's Great Lakes trek,'.

Report on behatf of Jammu and Kashmir pottution controt committee
pursuant to Hon'br'e Nationat Green Tribuna[, order dated 20-0g- 2024 ino.A No. 1070t2024 News item titted "ptastic pottution poses threat to
Kashmir's Great Lakes trek" appearing in the Rising Kashmir dated
09.08.2024."

Background:

That the Hon'bLe Nationat Green Tribunat, principat Bench, New Dethi vide

order dated 20-08-2024 in oA No. 1o7o ot 2024 directed as fottows:-

"The news item relates to the rising pollution in the seven Great

Lakes trek in centrar Kashmir's Ganderbar district. As per the news

item, the pollution crlsls ls due to the irresponsible disposat of
plastlc by trekkers. The news item stafes that the ptastic botttes and

polythene bags are being discarded in pristine areas, contaminating

the environment and contributing to the lakes' deterioration."

"The news item highlights that the affected lakes include Vishansar,

Gadsar, Gangabal, and Satsar, where trekking activities are at their

peak. News item also stated that trekkers are leaving behind

significant amounts of plastic waste, which is tarnishing the natural

beauty of these sifes."
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"Fuftnotnlre, vishensat: situated at the foothitts of the mountains

and approximately 30 km from the tourlst spot Sonamarg, is one of

the lakes drawing numerous ylsitors each year. News item also

highlighted that the Kashmir Great Lakes Trek, which includes treks

to lakes such as Krishnasar, Gangabal, Satsar, and Gadsar, offers

both short and long trekking opflons for experienced adventurers.

However, the increasing pollution threatens to undermine the

natural allure that makes fhese treks so popular."

"The news itern raises substantlal issue relating to compliance of

provisions of Plastic Waste Management Rules, 2016 and the

E nvi ro n me nt Protection Act, 1 986."

Status Report:

ln comptiance to the directions of Hon'bte Nationat Green Tribuna[,

Principat Bench, New Dethi, issued on 20-08-2024 in OA No. 1O7O ot 2024,

the report of the J&K Pottution ControI Committee is as fo[[ows:

1. Regionat Director, Pottution Controt Committee, Kashmir was

requested to submit a comprehensive factuaI report w.r.t ptastic

waste littering on Kashmir Great Lakes Trek in Centrat Kashmir

Ganderbat District Vide this office No. JKpcc/NGT/o A /1070 12024

/'l 314; dated 09.1j .2024 (Copy enctosed as Annexure_l).

2. Regionat Director, pottution controt committee, Kashmir has
submitted the report vide No. pcc/RDK/LS(NGT)/2024/228-29;

dated 22.11 .2024 (Copy enctosed as Annexure_2).

Hightight the reports are briefed as under:

a) The Great Lakes Trek is situated at the foot hitts of mountains
far away from Sonamarg Tourist Spot.

b) The Trek is inaccessibte at present due to snowfatt.
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of the trek.

d) Legat notices have been

Gund & Kangan in

issued to Btock Devel.opment Officers

Ganderbat District vide No.
JKPCC/ROK/LS/MSW2O24/672_74; dated 14.10.2024 by
Regionat Director, pottution Controt Committee, Kashmir (Copy
enctosed as Annexure_3).

e) Legat notice was atso issued to Sonamarg Devetopment
Authority vide No. PCC/ROK/LS/MSW/2024/678_BO; dated
14.10.2024 by Regionat Director, poil.ution Controt Committee,
Kashmir (Copy enctosed as Annexure_4).

The response from Btock Devetopment Officers Gund & Kangan &
Sonamarg Devetopment Authority is awaited.

Prayer:

ln the premises, it is therefore respectfutty prayed that the report may
kindty be taken on record before the Hon'bte Nationat Green Tribunat for
consideration.

geQwlt-
(GhanGham Singh)
Member Secretary

t&K pccr) 
,u.)4
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J&K
Jammu and Kashmir

Pollution Control Committee
ch airman gTjkspcb@gmait. 

com
membersecretaryjkspcb@gmail. com

0191 _ 2472881,247692s

@
TTUWTSA

finne 7. - /
Pariveslr BhaVinpnest

Tra n spo rt *,n r r,t :Tr?r1";

sirk Factol:i3:3
Rajbagh, Srinagar, t'gO OOa

URGENT

Regional Director,
f&K Pollution Control Commiftee,
Kashmir.

No: IKPCC/N Gr / oA/ to7 o /zoz4 / l3lLl Date: f -!t_zoz4
sub: o'A No' loTo/2024 News item titled "plastic pollution poses threatto Kashmir's Great Lakes trek,, appearing fi the Rising Kashmirdated 09.08.2024.
Ref: Hon'ble NGT order dated 20.08.2024.
Sir,

Please refer to the subject & reference cited above. In this connection, I
am to convey that Hon'ble NGT vide its order dated 20.08.2024 has made
following observations in o.A No. 1070/2024 News item titled ,,plastic pollution
poses threat to Kashmir's Great Lakes trek" appearing in the Rising Kashmir
dated 09.08.2024.

"The news item relates to the rising pollution in the seven Great Lakes trek
in central Kashmir's Ganderbal district. As per the news item, the pollution crisis
is due to the irresponsible disposal of ptastic by trekkers. The news item states
that the plastic bottles and polythene bags are being discarded in pristine ereas,
contaminating the environment and contributing to the lakes, deterioration.,,

"The news item highlights that the affected lakes include vishansar,
Gadsar' Gangabal, and satsar, where trekking activities are at their peak. News
item also stated that trekkers are leaving behind significant amounts of plastic
weste, which is tarnishing the naturar beauty of these sites.,,

lsN/
0^r

6



"Furthermore, Vishanser, situated at the foothills of the mountains qn,i.

approximately 30 km from the tourist spot sonamarg, is one of the h;s
drawing numerous visitors each year. News item also highlighted that the

Kashmir Great Lakes Treh which includes treks to lakes such as Krishnasar,

Gangabal, Satsar, and Gadsar, offers both short and long trekking options for
experienced adventurers. However, the increasing pollution threatens to
undermine the natural allure that makes these treks so popular.,,

In the light of above, you are requested to submit a comprehensive

factual report w.r.t Plastic waste littering on Kashmir Great Lakes Trek in
Central Kashmir's Ganderbal District by or befor e ZO.1L.ZOZ4 for further
needful action as case is listed for hearing on 2g.1l.zoz4.

Yours faithfully,

(Cfrrrr#k lee --z-
Singh) IKAS

Member Secretary 1. tt.
I&K PCCv
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Anh*L

G2@Jel{

Government of Jammu & Kashmir
J&K POLLUTION CONTROL COMIUITEE

OTFICE OF THE REGIONAL DIRECTOR. KASHMIR
ul-Alam Campus, Rajbagh, Neqr Government Silk Factory, Srinagar-190008

_qrEer
ffiyftftr

PCC sheikh-
wwwjkspcb.in Email: regionaldirectorkmr@Bmail.c TeVfm 0I94-23I I842

The Member Secretary,
Pollution Control Committe,
Jammu.

No: PCC/RDK/LS (NGr)/20241 ZZB -Zq Date:- ae- n-a\
Subject: - O.A No. LO7O|2O24 News item titled "Plastic pollution poses threat to Kashmir's

Great Lakes trek" appearing in the Rising Kashmir dated 09-08-2024.

Reference: - Your letter No. JKPCC/NGT/OA/107012024h314 dated Og-tt-2024.

Sir,

ln context with the subject and reference cited above, I am to convey that inspection have

been carried out by the Divisional Officer, PCC, Ganderbalto verify issue relates to the rising

plastic pollution and littering of plastic waste in the Great Lakes Trek in Central Kashmir's

Ganderbal District and on perusal of the report as submitted by the concerned Divisional

Officer (copy whereof is enclosed for reference), it has surfaced that the Great Lakes Trek

actually situated nearby the foot hills is far away from mountaineous area of Ganderbal's

Sonamarg Tourist Resort has been found presently snowbound and could not be accessible

as such, the littering of plastic waste in the area of concern has not been ruled out though

as verified by the inspection team, it is said that plastic waste has been witnessed scatterd

on the starting spot of the laky trek.

More so, a detailed report with respect to plastic waste pollution in Ganderbal district

stand already submitted by the DO concerned in response to compliance status in OA No.

fi46/2024 titled News item appearing in lndia,com doted 27'07'2024 titled, "Soving

Kashmir Brown Beors is a Race Agdinst Time Witdlile SOS and t & K Wildlile Protection

Department take Chattenge." Legal notices were issued to concerned Block Development

officers and the matter has been sent to the concerned District Magistrate vide No.

pCC/DO/Gbllplastic waste/202 4/251-254 dated 19-08-2024 (copy whereof enclosed) for

remedial action to mitigate plastic waste pollution in the whole Ganderbal District' Hence,

submitted for kind perusal and further course of action required in the matter please.

Encls:- A/a
onal

:\\ 1?

.t7
1. Divisional officer, PCC, Ganderbal for information. This takes re

Copy to:-

s u b m itte d vid e N o. P ccl Do/G B L I 2024 I 375 dated 21,-!7-2024

ference to the report

vktrH
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:&,ry
iIr Jammu & Kashmir Potlution Controt Committee

District 0ffice Ganderbat-Kashmir
Eeehama Chowk near J&K Eank Ltd

PCC

Regional Director,
Pottution ControI Committee,
Kashmir

ruo P ulb /Q*dl>o>7 I bts'
s^1$l fi1zozt .

Subject: 0.A No. 107012024 News item titted 'Ptastic pottution poses threat to Kashmir's Great
Lakes trek' appearing in the Rising Kashmir dated 09-08-2024.
Reference: No PCC/R0K/LS(N 0I)/202 h I 210 -11 dated 13-1'l - 2024.

Sir,

Apropos to the subject and reference cited above, it is submitted that the Great lakes

trek is situated at the foot hitts of mountains far away from sonamarg tourist spot and at

present due to the winter season, the area is inaccessibte and snow bound. However, the ptastic

waste littering cannot be ruled out as the inspecting team visited upto the starting point of the

trek and found ptastic waste scattered (Photograph enctosed). lt is pertinent to mention here

that this office has atready submitted a detaited report on ptastic waste pottution in District

Ganderbal in 0.A No. 10hbl202t+ titled news item appearing in india.com dated 2?-07-2024 and

tegat notices issued to Btock Development officer, Gund/Kangan vide n0.

JKPCCIR0K/LS/MSWZ02 A1675-77 dated '14-10-202h.The matter has atso been hightighted with

the Addt. Deputy Commissioner, Ganderbat vide no. PcC/D0/Gbuptastic wastel202tl251-25A

dated 19-08-2024. (Copy enctosed).

f aithf utty,

E:"
nderbal
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JTX Jammu & Kashmir Pollution Control Committee
Distri ct Offi ce Ganderbal-Kashmir

Eeehomo Chowk neor l&K Bonk Ltd
=::

PCC

Addl. Depury Commissioner
Ganderbal

No.pc cf oo llta f P&*u" 1*etef uw (o,- ) '9 7 o^tJ?rcsnozq.

Subject: Urgent request for addressing Plastic Waste Pollution in the District Ganderbal
Reference: This office earlier letter No. JKPcc/Do/Gblt24lls,dated l8-04-2024.

Sir,
Apropos to the subject and reference cited above, your kind attention is requested to

an ongoing issue of plastic waste pollution within our District, which has been a concem that
has been previously highlighted. Today's local newspaper (Greater Kashmir) has featured an
alarming news item titled "Sindh Nallah polluted, trout habitat threatened in Cianderbal''
regarding the worsening situation of plastic waste in various parts of the District, The news
item outlines significant environmental and health impacts caused by the prolifbration of
plastic waste, including its detrimental effects on local water bodies, soil quality, and
wildlife.

In light of this urgent matter, it is respectfully requested your esteemed office to take
cognizance of the report and direct the concerned officers (MCs/lJLBs) under your
jurisdiction lo take cognizance of this issue and initiate nleasures to mitigate the effects of
plastic waste pollution in the whole District, Addressing this issue with the rugency it
demands, will not only improve the environmental health of our District but also enhance the
quality of life.

Encl: (News paper cutting). Yours thfu1ly,

Copy to the:
l. Regional Director, JKPCC Kashmir for and necessary action pl
2. Assistant Commissioner, Development, Ganderbal for information and necessary

action please.

3. CEO, MC Ganderbal for information & necessary action.
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lplnevetopment Off icer,
6und/Kangan,
Ganderbal Kashmir.

LegalNotice
(By Regrd. post)

r

No;-JKpcc/RoK/LS/Msw/2024/ 61a*17 Dated:_ tq* r o_A.t r

subject:- Notice for initiating tegar action under Environmentar r.aws
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:: : : ?[,#:lti,xi HiIi# H:., *, _sheikh'ul'Alom compus, Raibogh, Near Government sltk Factory, srinogor-l9,*ogwww..ikpcc.ike.net.in Emoir: ,eiio*ouireaoixmroaiiiiliJito* 
o7s4-2317a42

Sonamarg Development Authority,
Sonamarg, Ganderbal,
Kashmir.

No:pCC/RoK/LS/MSw/2o24/ 61 g - gO 
Darc:- / q - /0 _A? ,

subject:- Notice for initiating tegal action under Environmental Laws

o whereas' Municipal Solid waste is to be collected, transported and disposed of in accordancewith solid waste (Manag_ement & Handling) Rules, zoro rrameJiy ttr" Government in exercise ofpowers co nferred u nder Envi ronment 
1 nrotectioni aJ irri.'' " "r whereas' no solid waste dumping/nor solid waste treatment facility can be estabtished and put inoperation without mandatory consent of this poilution cont.ot co.mittee and without properpollution control devicesl pollution control.measures as ""ro.t* under the water (preventionand control of Polltrtion) Act, r974and the Air (prevention and cltrol of pollution)Act, 1gg1.o whereas' on spot verification the report submitted by the District officer, pollution controlcommittee' Gandcrbal has reveatea ,i., the sorid waste Management prant at sarbarsonamarg' was lacks-of the cottection,'storage facility as per the solid waste ruaiagementRules' The solid waste found dump"a *itiin_trr".pr"riru, in lfen without any segregation and

:::i,::*a:e/raciritv, 
which is vioration or sorid wasi;;;;;;;r"nt Rures and harmrur to the

Lesal Notice
(By Regd. post)

Wllereas, this prartice of unsa nitary/unscientific dumping arrd disposal of solid waste a t thespecified area is in contravention to the Municipal Solid Waste Management Rules, 2016 and
directions of the Hon 'ble National Green Tribunal (NGT) besides being violation of the relevantenvironmental laws as referred hereinbefore, which is an offence and the legal action
prescribed in the ronment (protection

) Act, 198G.Now, therefore, light of the above, you arewate/ legacy wa from the specified locationtre.ltme as Municipal Solid Waste Management Rules ands1.5-days m lssuance of the present notice. I

remove unsanitary solid
same in scientific/proper.

pliance within
0 the event of fa to do the needfulus in the and Polluti

atis63l Tribu

d, action shall become obviois at to further as per thedirectio nd nicipalsolid
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J&K POLLUTION CONTROL COMMITEE.- ...
oFr;;;;;*t ntato"toL DrREsroB - *osHMlR

sheikh-ut-Ata*cr.*pii,;:,i;'on'-r:'*::i*iffiffi i;;;:r:i:;i:ff:t'
ULJr.i'f.*.. iX*' n"t' in Em ail : r e gi on aldirecta trm rE's r"" " ""' "'' -'''

LegalNotice

Block DeveloPeent Officer'

Gund/Kangf,n,
Ganderbal Kashmir'

No:- JKPCCIRoK/LSi MS w lzl24l b1 9 ' 1 1

(By Regtd. Post)

Dated:- l Ll 't O 'AL'I 
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